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MINISTRY OF PETROLEUM AND 

NATURAL GAS (CAPT. SATISH 

SHARAM): (a) to (d) Indian PSUs MDL, 

HSL and BSCL have been requesting ONGC 

to award the well platforms on nomination 

basis since their yards were lying idle. Based on 

the past performance of the PSUs and time 

availability the proposal for award of HX-HY 

well platform to MDL on nomination basis is 

under consideration of ONGC Board. 

However, no decision on the award of contract 

has been taken. The specifications for the 

materials being used are as per the international 

norms. Further, the material standards are 

required to be confirmed by ONGC's 

international consultant M/s. EIL. 
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Representations   against   permission   to 

multinational  companies  setting  up   hot 

food point 

2408. SHRI SHIV CHARAN SINGH: Will 

the Minister of FOOD PROCESSING 

INDUSTRIES be pleased to state: 

(a) whether Government have received 

representations against permitting 

multinational companies to set up hot food 

points in the country; and 

(b) if so, the reaction of Government 
thereto? 

THE MINISTER OF STATE OF THE 

MINISTRY OF FOOD PROCESSING 

INDUSTRIES (SHRI K.P. SINGH DEO): (a) 

and (b) While no representation against 

permitting foreign companies for setting up of 

hot food point have been received some 

representations against health hazards, harmful 

effects, environmental hazards/ pollution, etc., 

caused due to some fast foods served by 

foreign/multinational companies operating in 

India and other countries in their restaurants 

have been received. Government have 

approved proposals of M/s. K.F.C., Pizza Hut 

now known as Pepsico Restaurant 

International, M/s Mc Donalds, etc., for setting 

up of and operating quick service restaurants. 

These restaurants serve various types of food 

products, which inter alia include vegetarian 

and non-vegetarian foods like potato products 

(french fries) mashed potato products, salads, 

milk products, chicken products, burgers with 

fillings of vegetable/chease/ meat/poultry, fish 

and ready to eat poultry products, etc. No 
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